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LOK SABHA

e e o e

Tuesday, November 18, 1986/Kartika
27, 1908 (SAKA)

——— — e——

The Lok Sabha met at Eleven of the
Clock.

[MR., SPEAKER in the Chair.]

[ English]

MR. SPEAKER : Mr. Bharat Kumar
Odedra. He is not present.

SHRI C. MADHAV REDDI : This is

an important subject.

[Translation]

MR. SPEAKER : What can I say ?
You should have looked for him a bit

earlier and detained him.

[ English]

Mr. H. B. Patil. He is also not
here. .

Mr. Shanti Dhariwal. Not here.
Another hat trick.

Mr. Hari Krishna Shastri. He is also
not present...

AN HON. MEMBER : Nobody is
there.

MR. SPEAKER : Except us.
Mr. Yogeswar Prasad Yogesh. Not here,

[Translation]

In spite of being double Yogesh, he is
not present.
[English)

Dr. V. Venkatesh.

DR. V. VENKATESH : Qn. No. 210.

[Tmnslatior_:]

MR. SPEAKTR : Thank you for being
present.

ORAL ANSWERS TO QUESTIONS

[English]

Procurement of Equipment by Neyveli
Lignite Corporation Limited

¥210. DR. V. VENKATESH : Will
the Minister of ENERGY be pleased to
state : :

(a) the total number of tenders floated
during the last four years by Neyveli Lignite
Corporation Limited, Tamil Nadu which
had financial tie-up with West German
financial agency, K.F.W.;

(b) the types of mining equipments
intended to be procured through such
tenders; and

(c) the details of equipments so far
procured and value of each item ?

THE MINISTER OF ENERGY (SHRI
VASANT SATHE) : (a) to (c). A Stetement
is given below.

Statement

14
(a} Twelve tenders were floated by

Neyveli Lignite Corporation on global basis
during the last four years, which had finan-
cial tie-up with K.F.W.

(b) The types of mining equipments
intended to be procured included lignite
handling system, mobile transfer conveyors,
bucket wheel excavators, Spreaders, Con-
veyors, bet drum transporters, steel cord

belting etc.

~ (c) The details of equipments for which
letters of intent have been issued so far and
value of each item are as under :
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Equipment

Name of Supplier

Value of Contract

1.

Conveyors (4 Nos)

O & K, West Germany
S.S.L., Madras

0O & K, West Germany

Krupp, West Germany

Elecon Engg. Company

M.A N., West Germany
WMI Cranes Ltd., Bombay

Clouth, West Germany

Krupp, West Germany

2. Reclaimers (2 Nos) Krupp, West Germany
Buckau Wolf 1lndia

3. Mobile Transfer Krupp, West Germany
Conveyors (3 Nos) Buckau Wolf India

4. 1400 L Bucket
Wheel Excavator S$.S.L , Madras

5. 700 L Bucket
Wheel Excavator B.W.I., Pune

6. 2400 MM Conveyors

Ltd., V.V. Nagar
7.’ 2000 MM Conveyors —do—
8. 20,000 T/HR

Spreaders

9. Belt Drum Trans- - Heinrich Hillie KG,
porter West Germany

10. Steel Cord Belting

11. Lignite Handling
System (TSII/I Stage)

' Buckau Wolf India
12. Boiler Feed Pumps

DR. V., VENKATESH : This is a very

(TS1I/1 Stage)

Worthington Nord,
Italy
Batliboi, Madras

DM 6.324 Million
Rs, 42.917 Million

DM 2.515 Million
Rs. 21.463 Million

DM 3.618 Million
Rs. 57.153 Million

DM 90,492,400
Rs. 453,009,034

DM 66,184,250
Rs. 316,241,625

DM 35,643,786
Rs. 602,560,110

DM 4,661,408
Rs. 186,738,698

DM 56,483,420
Rs. 276,129,569

DM 741,411,41

DM 6,451,765

DM 26,295,000
Rs. 630,000

Rs. 260,875,000
DM 12,629,900

Rs. 4,300,000

serious issue. Somehow the Minister con-
cerned has been evading giving a proper
answer to this. There has been misappro-
priation here in the Neyveli Lignite
Corporation. It involves crores of rupees
of foreign exchange. One agency of West
Germany has colluded, with the officials of
the Neyveli Lignite Corporation. M.A N.
had supplied a defective bucket wheel
excavator lasl time and due to the collapsc

of the defective excavator, a number of
people were killed on the spot. So far, no
compensation has been paid to them. That
is number one. Number two, the Govern-
ment of India also had asked for
compensation from M.A.N., but so far,
M.A.N. has not given any compensation to
the Government of India also. But in spite
of that, the M.A.N. people were invited
for further tendering and in the tender, the
M A.N. people have been given the work.



8 Oral Answers

I want to kanow why the Miaister is not
aware of these things and why they have
given further supply of materials to the
Lignite Corporation. '

SHR]1 VASANT SATHE : First, I must
disabuse the mind and the charge that there
has bzen any case of misfeasance in this
whole matter. There has been no loss as
alleged or corruption or misappropriation
of what is called hundred crores. 1 am not
aware of any such thing, Nothing has
been brought to our notice. I know the
entire matter. 1 have enquired into this
again and again.

As far as Bucket Wheel Excavator is
concerned, the accident was caused as it
was found from the. enquiry that we held
because of the human failure on the part of
some of the officials. Action has already
been taken against them. Prosccution is
going on against the officials concerned.
So, all necessary steps have been taken.
The defect was not found with the equip-
ment, the defect was found with the
handling of the cquipment., You cannot
hold a company responsible or a party
responsible if you cannot handle a proper
equipment in a proper way. That was the
reason, All that has been enquired into.
That has nothing to do with it. The
Bucket Wheel Excavator case has been gone
into thoroughly.

Now the question 1s about another
order. Two parties, both of West Germany,
MAN and DEMAG were there. The new
order is about Spreaders, that also was

-examined. XFW of West Germany is the
financing party which is giving us the aid to
get this equipment. All that has been gone
into. When that question comes, I will
answer that part also.’

There is no need to confuse these two
issues. About Bucket Wheel Execavator
accident, compensation will be paid to the
persons concerned. Action has been taken
against those who were found responsible.

DR. V. VENKATESH : He has been
giving this answers for quite some time.
The same answer is getting repeated.

SHRI VASANT SATHE :
question, the same answer.
with the question and consistency with the
answer.

The same

KARTIKA 27, 1908 (SAKA)
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MR. SPEAKER : _That means you
stand where you were and he stands where
he was.

DR. V. VENKATESH : Therefore, I
want to ask the Minister to take up this
issue and examine it by the Members of
Parliament. Time and again a number of
members have been asking the same ques-
tion and he has been evading the answer.
It is a fact that MAN has supplied defective
budkets and the same agency has been once
again given further supply order.

MR. SPEAKER ; 1 cannot take that
word for granted because there has been an
inquiry.

DR. V. VENKATESH : It is because
the members ot that Ministry colluded with
the agency. Therefore, let the Housing
Committee probe into this matter.

SHRI VASANT SATHE : There is the
most absurd charge on any Ministry to
suggest that they have colluded with and
party. ‘

DR. V. VENKATESH : If it is not so,
let him face the Committce. This isa
serious issue because hundred crores of
foreign exchange is involved in this.

MR. SPEAKER : I cannot help you on
that score. You put the second supple-
mentary.

DR. V. VENKATESH : If he is so
sincere, let him come forward to face the
Committes, This is my question. [ am
asking the same question. If he is so
sincere, l¢t the matter be entrusted to an
inquiry committee of Parliament.

SHRI VASANT SATHE : I beg to sub-
mit that the Hon. Member need out get so
excited, We bre sincere.,

DR. V. VENKATESH : I am excited

because they have been mis-using the
money of the country.
SHRI VASANT SATHE : I am more

concerned with the mis-use of the money,
I am responsible for using of the money.
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MR. SPEAKER : No debate, You put
the supplementary,

DR. V. VENKATESH :
Hon. Members also raised the same issue,
they have been raising the same issue again
and againe This is serious issue. 1 am
not excited. '

SHRI VASANT SATHE: I am as
sincere as you are. There is no question of
our colluding, If there is an collusion 1
am afraid ..

DR, V., VENKATESH : Then why
don’t you refer the matter to the PAC ?

MR. SPEAKER : Not allowed.

SHRI VASANT SATHE : Sir, the hon.
Member has not been properly briefed by
whosoever is briefing him.

(Interruptions)

SHRI SURESH KURUP : Sir, this is
not fair. How can he say that somebody
briefs the Member and he comes here with
a briefing., (Interruptions)

MR. SPEAKER : Please do not get
excited all the time. There is no harm in
briefing otherwise how will you get the
facts,

(Interruptions)

MR. SPEAKER : The hon. Member
may take his seat. 1 do not like that.
There is no aspersion. It is not meant as
an @spersion. It is not an aspersion. 1If
it is an aspersion 1 wil] take action. Please
do not waste time of the House, You
always mis-behave. 1t is improper on your
part to do like this all the time.

AN HON. MEMBER : As it involves
tenders s0 we want this matier to be referred
to the Parliamentary Committee.

MR. SPEAKER : He is 1also respon-
sible. He has given the answer and I am
satisfied with the answer.

NOVEMBER 18, 1986
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SHRI P. KOLANDAIVELU : Sir,
Neyveli Lignite Corporation is situated in
South Arcot district. I know fully well
the hon. Minister bas been to the inaugural
function of the Neyveli Lignite Corpo-
ration. He "has also partieipated in so
many other functiors.

Sir, there is always power constraint in
Tamil Nadu and on account of that indus-
tries are suffering a lot there. 1 have
already drawn the attention of the hon.
Minister by means of mention under Rule
377 with regard to South Arcot district in
putting up thermal plants with the aid of
USSR. Hon. Prime Minister and the
President of USSR, Mr. Gorbo-chow had
talks with regard to installation of thermal
plants. We have requested for 3 termal
plants of 210 MW each in South Arcot
district with the aid of USSR. May I
know whether there is a proposal and when
are you going to implement it ?

SHRI VASANT SATHE : There is no
proposal that we are posing for any thermal
plant to the USSR.

SHRI1 P. KOLANDAIVELU : We have
written to you in this respect.

SHRI VASANT SATHE : You might
have written to us but at present there is
no proposal. As far as thermal projects
are concerned the major need is coal. Un-
less we can find proper linkage of coal for
thermal projects it cannot be taken up.
So, we are examining it.

SHRI E. AYYA?PU REDDY : What
was the compelling reason for calling for
global tenders 7 Was the indigenous indus-
iry incapable of supplying the tquipment
which was called for ?

SHR1 VASANT SATHE : Yes, the
indigenous industry is not ca pable of supply-
ing the cquipment that is called for and
that is why global tenders were necessary.

SHRI E. AYYAPU REDDY : Was any
attempt made to find from the indigenous
industry...

MR. SPEAKER : Next question.
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Boost to Energy Production
from non-Conventional Sources

*213. DR. G S. RAJHANS : Will the
Minister of ENERGY be pleased to state :

(a) the proposals made up-to-date to
provide a boost to the producion of energy
from non-conventional and renewable
sources in the country; and

(b) to what extent the problem of steep
energy crisis in the country is being met
through these sources ?

THE MINISTER OF ENERGY (SHRI
VASANT SATHE) : (a) and (b). A state-
ment is geven below. :

Statemcent

The Governmet of India is taking a

number of steps to boost the production.

of energy from non-conventional and rene-
wable sources in the country. In addition
to supporting research and development
activities, Government is also implementing
extension programmes for production of
energy through non.conventional ecnergy
technologies which have become viable, e.g.,
under the National Programme for Biogas
Development, family based biogas plants
are being installed on an increasing scale
throughout the country. Improved Chulhas
with thermal efficiency of more than 20%
are being propagated, especially in rural
areas. A Solar Thermal Extension Pro-
gramme has been intitiated on the basis of
low and medium temperaturc technology
developed under the Solar Thermal Research
and Development programme such solar
devices are now being used both for domes-
tic and industrial purposes. A plant for
generation of electricrty through incine-
ration of ci.y grabage has been set up in
Delhi. Electrification of remote and
inaccessible areas is being taken up through
Solar Photovoltaic systems. A programme
for decentralised integrated village level
rural energy projects (Urja Grams) based on
a combination of non-conventional energy
systems and devices is bzing implemented.
The projects are conceived in terms of a
mix of energy producing devices and systems
to meet the bulk of energy requircments of
Sclected areas.

KARTIKA 27, 1908 (SAKA)
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2. Government is also providing a
number of fiancial and fiiscal incentives
both to users and manufacturers, for greater
exploitation of these sources. ese include
financial assistance in the from of subsidy,
turn-key job fee etc. The fiscal incentives
include enhanced depreciation allowance on
plants and machineries, exemption from
custom duty on the import of certain equip-
ments and exemption from Central Excise
Duty in many cases. A number of State
Governments have also provided exemption
under the State Sales Tax. Financial assis-
tance to the industry and user is also avai-
lable on soft-term basis from financial insti-
tutions. As a result of these measures the
use of-conventional energy sources has been
given a marked boost during the recent few

years,

3. With a view to giving further boost
to the alternate sources of energy the
Government has also de-licenscd from the
scope of Industrial Development and Regu-
lation Act, 1951, a number of items for the
manufacture of these systems. There is a
propasal under the considcration of the
Government to Set up an autonomous
agency to finance viable projects in this
area on a wider scale This will help in
strethening the industrial infrastructure in
the country.

4. The utilisation of non-coventional
energy sources is helping to mitigate energy
shortages, The various mnon-conventional
energy systems installed already have the
energy production/saving potential of about
238.80 crores per Yyear equivalent,
Greater boost can be given if greater finan-
cial allocations are made for non-conven-

tional energy sources.

5. There is at present about 9.6%
shortage in the availability of power to
meet the requirements. The steps taken
by the Government to meet this and other
energy shortage include, interalia, expedi-
ting commissioning of new capacity in the
different energy sectors, implementing short
pestation projects, reducing transmission
and distribution losses, implementation of
cnergy conservalion and demand managee
ment and arranging transfer of cnergy from
surplus to deficit States. ’
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DR. G. S, RAJHANS : Sir, despite my
best efforts I could not understand what the
Minister exactly means by items 4 and 5.
My IQ is very poor. I will request the hon.
Minister to explain in detail about items 4
and 5.

SHRI VASANT SATHE : Ttem 4 deals
with utilization of non-conventional energy
sources. With the non-conventional energy
sources, we fulfil two types of needs. One
is heat substitute. Basically in the rural
arecas what is needed by our people is fuel
for cooking medium and that is what we
supply through biogas and other methods,
That is most important. Another need in
the rural areas which can be met by the
non-conventional energy sources is of
electricity for lighting and for irrigation
pumps etc. The three mediums which we
are using are solar, wind and gasifiers.
Biogas which comes from gobar gas mainly
is a fuel substitute and meets the heat
requirement. That is what we have done.
Uptil now, we have invested Rs. 230 crores
in the last three years on our non-coven-
tional energy sources and per year we get
substitute in terms of heat and also fertili~
zers to the extent of about Rs. 238 crores.
That is how wuseful the non-convzntional
energy sources are. But as the House
knows, the total investment made in the
field of non-conventional energy sources has
bzen very limited as against the conven-
tional sources, where we have instalied
47000 megawatts of capacity with Rs.
50000 crorcs of investments. Here, the
main thrust was given about four years ago
and the entire investmnnt is Rs. 240 crores,
Much more needs to be done. We have
six lakhs biogas plants and improved
chuhlas to the extent of 26 lakhs. We have
yet to do a substantial amount of work, but
it will depend or the resource mobilization.
That is what I have explained.

DR. G.S. RAJHANS : Is the hon,
Minister aware of the energy genecrated by
the Sulabh Shauchalaya method ? If so,
can the same be experimented in the neigh-
bourhood of Delhi ?

SHRI VASANT SATHE : As far using
the waste in the city, which includes the
human waste also, we arc having plants in
Delhi also, We arc setting up plants to

NOVEMBER 18, 1986
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generate energy from the waste in various
cities in the couatry. That proposal is
there, but I do oot know the exact amount
in terms of money. '

PROF N.G. RANGA : In view of the
fact that agricultural workers, and especially
their women and adolescent children collect
the cowdung anywhere and everywhere in
the villages where it is available, will the
Government consider the feasibility of help-
ing them to from cooperatives among them-
selves, among the backward classess,
depressed classes and help them to estab-
lish much smaller gobar gas plants than
what has been so far thought of, so that
they would be able to get some income by
the sale of manure as also the gas which
would be utilized either by themselves or
other people ?

SHRI VASANT SATHE : This is a very
good idea and suggestion and we are alrea-
dy working on that  For these poor people
who collect cowdung, who do not have
sufficient cowdung to have a biogas plant of
their own, we are having a scheme of
community biogas plant, where all of them
can collect the cowdung, and we supply to
these homes the gas that is manufactured
out of this. This we have found very useful
in tribal areas and backward areas.

MR. SPEAKER : The one that was
started in my village is not completed for
the last three year ?

SHRI VASANT SATHE : Is
functioning Sir ?

it not

MR. SPEAKER : No. It was not even
completed.

SHRI K. P, SINGH DEO : India lives
in the villages and her population is 750
millions. T would like to know whether
any steps have been taken to explore the
possibility of using the human manure as
bio-mass zonversion gas, as in China.

SHRI VASANT SATHE : Yes Sir. We
are doing that.

SHRY ANANDA GAJAPATHI RAJU
Investment in non-conventional energy is
small and it is only to the tune of Rs, 200
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crores and the converted megawatts is also
a very small figure, Will it be increased 1
In this connection, I would like to propose
this. Why does not the Union Government
consider utilising the Coastal Andhra for
starting wind mills and all that, so that there
could be more energy generated to meet
our requirements 7 Because it a vast Sea
coast, would the Government consider this
proposal ?.

SHR1 VASANT SATHE : We alrady
bave one windmill farm which we have set
up on that coast., We have set up windmill
farms practically on all sides from Gujarat
down and this side as well. There is a
good potential for windmill energy in this
country. We want to utilise it fully. Again,
as I said, resource is the main tbing and it
is for the Parliament to give more resou-
rces. As we get more resources, we will
have more windmills,

SHRI H. M. PATEL : Mr. Speaker Sir,
the hon. Minister says that the allotment
for non-conventional energy is very small.
What prevents the Government from alloca-
ting larger sums when it is realised that the
thermal energy and other sources of regular
and conventional forms of energy are wast-
ing ? Itis not time now that you do allot
greater sums of money and see to it that
there is greater decentralisation of energy
generation, which is only possible if you
take recourse to non-conventional sources
of energy 7 Rs. 40 crores was all that was
provided last year. Why cannot Rs. 400
crores be provided ?

MR. SPEAKER : The Finance Ministry
comes in the way.

SHRI VASANT SATHE : 1 agree with

. the hon. Member., When he
Finance Minster, hardly anything was allo-
cated for non.convention sources of energy ?

(Intervuptions)

SHRI NARAYAN CHOUBEY : Is it

relevant ?

SHRI VASANT SATHE : We will

definitely benefit by his wisdom.

PROF. K. K. TEWARY : Non-¢onven-
tional wisdom,

KARTIKA 27, 1908 (SAKA)
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SHRI H.M. PATEL : 1t is easy for the
hon. Minister to say that I failed in provi-
ding more. Why does not he become wise
now and provide more ?

SHRI VASANT SATHE : I say Sir,
now that the wisdom is flowing, we will try
to utilise it. We are already doing...

(Interruptions)
[Translation]
MR. SPEAKER Better late than
never.

SHRI VASANT SATHE : Yes Sir.

[English]

MR SPEAKER : Next question. Shri
Jaya Mobhan. Is he absent ? Shri Gurudas
Kamat. No? How many absentees are
there today ? Absentes galore.

(Translations]
Exploration of Oil and Gas in
Rajasthan
*216. SHRI VIRDHI CHANDER

JAIN : Will the Minister of PETROLEUM
AND NATURAL GAS be please to
state :

(a) whether the pace of exploration of
oil and gas in border and desert areas of
Rajasthan by the Oil and Natural Gas
Commission and the Oil India Limited is

© very slow ;

(b) whether the Oil India Limited has
not started its drilling work so far and the
Oil and Natural Gas Commission is using
only one drilling machine and is not increa-
sing the number of machines;

(¢) if 8o, the reasons therefore; and

(d) the steps taken/proposed to
accelerate the pace of exploration in Rajas-
than ?

:

[ English)

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI BRAHMA DUTT):
(a) to (b). Exploration in Rajasthan
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is being carried out according to plan.
ONGC propose to deploy 3 rigs in 1987-88
as against one rige in 1986-87. Oil also
propose to start drilling in Rajasthan in
1987-88 with a charter hired rig.

[Translation]

SARI VIRDHI CHANDER JAIN :
Mr, Speaker, Sir, in Rajasthan ONGC as
well as Oil India Ltd., have been carrying
out exploration, ONGC has been working
there for the last 5% years. but its pace of
work is quite slow. During these 5 years,
in spite of my repeated requests, only one
drilling machine has been operating there.
T want to know the places where ONGC
has drilled wells during the last five years
and what has been the achievement as a
result thereof ? How much gas and petrol
has been found or is likely to be found ?
What is their future programme about
accelerating the drilling work so that by
1990 they are able to complete the work
of drilling to know about the quantum of
gas and petrol likely to be found ?

SHRI BRAHMA DUTT : I had
submitted that so far ONGC has been

working with one rig. In 1987-88 these
will be increased to three. So ONGC has
done seismic survey in Rajasthan. 7659

NK and 3400 FM 20 exploratory wells
have been drilled. I do not have the
location of these wells readily with me.
Oil India Ltd. has also been working here.
They too have done seismic surveys but no
wells have been drilled by them. Rs. 52
crores by the ONGC and Rs. 25 crores
by the Oil' India Ltd., have been spent
but oil has not been fount there so far.
However, in Menahara Tibba gas in sub-
stantial quantity has been found. We are
trying—and in this the hon. Member can
help us—to persuade the Rajasthan State
Electricity Board to use this gas for
generaling power. In another place i.e.
in Rohtal, gas was found in 1983 but its
calorific value is less. We wart to use
that gas for extraction of helium. The hon.
Member has asked about the future pro-
gramme. This year ONGC will make a
geismic survey there and drill three more
wells at a depth of 42 thousand metres.
We are going to instal three more rigs
there. During the Seventh Five Year Plan
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Rs. 60 crores are likely to be spent. The
expenditure to be incurred by the Oil India
Ltd., is not included in it.

SHRI VIRDHI CHANDER JAIN:
Just now it was mentioned that the gas has
been found. We are ready to use that gas
for power generation. The planning
Commission has given sanction for gas-
based power plant in Ramgarh in Jaisalmer
but work has been hampered due to 1.on-
availability of gas at concessional rates.
If you provide wus gas at reduced
rates, we are ready to utilise it. Durirg
the tenure of Shri Naval Kishor Sharma,
the Oil India Ltd. had ordered the purchase
of a drilling machine. What are the
bottlenecks ip that purchase and what s
its present position ?

SHRI BRAHMA DUTT : We come
into the picture after a gas based power
plant has been sanctioned by the Planning
Commission and the Energy Ministry.

SHRI VIRDHI CHANDER JAIN :
You have already received it. You are
obstructing the project.

SHRI BRAHMA DUTT : If you have
the funds, we can clear it.

SHRI MOHD. AYUB KHAN ; Mr.
Speaker, Sir, the ruins speak of the
edifice. The plateau and the deserts of
Rajasthan tell us that once thers was sea
here. Keeping in view the above position,
will the hon. Minister tell as to whether
survey work is goirg to be wundertaken in
Jhunjhunu and Sikar also which is quite an
important region, as 90 per cent people
of this region are serving in the Armed
Forces,

SHRI BRAHMA DUTT : I have not

been able to understand as to what can
be the connéction beetween two, Sir.
MR. SPEAKER : The men in the

Armed Forces will become strong with

the oil massage.

SHRI RAM SINGH YADAV : Mr.
Speaker, Sir, the Rajasthan Government
has offered to instal a gas-based power
plant in Ramgarh which will generte 10
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megawatt poyer. The entire scheme has
" been submitted to you by the Rajasthan
Government but your Ministry has not so
for cleared it. You are saying that the
project has not been cleared due to large
amount to be invested on it. Rajasthan
Government wants to use the gas origina-
ting from there for the purpose of
generating power so that the shortage of
power could be removed and the needs
of the farmers and the industries could be
met. When shri Nawal Kishore Sharma
was incharge of the Petroleum Department,
some action was taken to implement this
scheme. I want to know whether you will
clear this scheme immediately so that the
gas-based power generation plant could be
installed there and several problems could
be solved with that?

SHRI BRAHMA DUTT: 1 have
already submitted that this matter is being
considered in consultation with Rajasthan
Government. We are still discussing the
matter. We also want that gas based
power generation plant should be installed

there very soon.

SHRI. RAM SINGH YADAV:
Rajasthan Government has sent the entire
scheme to you. You may ask your
Ministry about that position. The scheme
is under your consideration.

DR. SPEAKER: You are dragging

the question too far.

[English]

DR. KRUPASINDHU BHOI :
to ask a question on this.

1 want

MR. SPEAKER : No.

DR. KRUPASINDHU BHOI : This is

not a State matter; this is a central
matter.
MR. SPEAKER : But it concern

Rajasthan. He will not be able to answer it.

DR. KRUPASINDU BHOI : Can I not
ask a question ?

MR. SPEAKER : No,
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DR, KRUPASINDHU BHOI : Why ?
(Interruptions) - 1f only members from
Rajasthan can ask questions, then this is
most unfortunate.

(Interruptions)

[Translation]

MR. SPEAKER : You may ask another
question about Assam and I will admit
that.

(Interruptions)

MR. SPEAKER : The question was
for Rajasthan, Therefore, there was no
use looking towards you.

[English]

Tapping of Hydro-Electric Power From
Small Rivulets

*218. DR. K.G. ADIYODI: Will
the Minister of ENERGY be pleased to
state :

(a) whether bydro-electnic power can
be tapped from small rivulets;

\b) if so, whether Government have
made any attempt to tap this energy with
mini-power projects;

(¢) if nct, whether Government have
ever conducted a study on this and the
estimated quantity of power that could be
tapped from this source,

(d) whether Government propose to
implement any such scheme in Kerala; if so,
when; and

(e) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRIMATI
SUSHILA ROHATAGD : (2) P crennia)
hill streams/irrigation canals, where smajj
falls are available, lend themgelves to possi-
bilities of mini/micro hydroelectric develop-
ment,
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(b)  Micro/mini/small  hydroclectric
schemes are currently being executed under
the State Plans. Schomcs of a total capacity
of about 188 MW are being implemented
at present while those of a total capacity
of about 171 MW are already in operation.

(c) As aresult of the surveys made
from time to time, suitable sites have and
are being identified in different States for
the explpitation of micro/mini/small hydro-
electric potential.

(d) and (e). Four such schemes have
been approved for implementation in the
State Plan of Kerala.

DR. K. G. ADIYODI: Kerala is
mainly dependent on hydroelectric power,
Due to erratic monsoon every year, al} the
industrics are suffering, For the last S-ft
years, we are not having suﬁicient. electri-
city, and agricultural production, mdustr‘y,
every production sector is in soup. Will
the goveroment be pleased to conduct a
study to augment electricity from nivul to
It is stated that it is the duty of the Sta:_e
Government. Will the government consti-
tute a body to conduct 2 survey so as to
augment electricity supply by. hydro-electric
projects-mini and micro projects ?

SHRIMATI SUSHILA ROHATAGI:
It is unfortupate that because of their
erratic monsoon, therc has been a shortfall
in the fain fall and Kerali had to undergo
some suffering because of that.  But, as we
say, ot the time of distress, some other
States have bcen rushing assistance to
Kerala in order to help the State to over-
come this distress. But s0 far as micro-
mini and other schemes are concerned, as 1
have said, some of these schemes are
already included in that. In addition to
that, regarding that, some steps have been
taken recently. So, while it isa State
subject, but the State can take up any
scheme of its own if the estimate of that
scheme is upto Rs. 5.crores. Up to that
up to Rs. 5 crores, the State can take up
any scheme on its own and it does not
have to come for any concurrence or con-
firmation or clearance from anybody.

Apart from that also; some model scheme

are being taken up by the N.H,P.C. which
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when successful—and we are hopeful that
they will be successful——they can be taken
up and demonstrated in other States so
that they can also take them up.

1 do not think that there is a need for

a survey of Kerala or that any study as
necessary.

PROF, N. G RANGA:

It is being
done in Japan on a large scale,

DR, K, G. ADIYODI: 1In reply to
parts (d) and (e) of my question, it has
been said that four schemes have been
approved for implemeatation in the State

of Kerala, May I know the names of those
four schemes ?

SHRIMATI SUSHILA ROHATAG!I :
The four schemes of Kerala which have
been sanctioned are, Mallampuzha, Madhu.
patty—they are so sweet and musical
sounding names, I have to say—Chimoni
Dam Toe and Peppara Dam. They belong
to this category, where we find that the
total installed capacity which bhas been
sanctioned for implementation by in is

there,—these are the four which have been
sanctioned,

SHRI V. SOBHANADREESWARA
RAO : A number of mini hydle schemes
have been proposed by the Government of
Andhra Pradesh and I would like to know
the latest stage in respect of implementation
of the various schemes in Andhra Pradesh,

DR. KRUPASINDHU BHOI :

The
question is only for Kerala.

MR. SPEAKER : Do not unpecess-
arily rub in, Dr. Bhoi. [ am pot discri-
minating,

DR, KRUPASINDHU BHOI :

Iam
not accusing,

MR, SPEAKER : 1know what I am
doing.

AN HON. MEMBER :

Andhra is very
pear 10 Kerala.
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SHRIMATI SUSHILA ROHTAGI : In
Andhra Pradesh, among the schemes which
are under approval, there are two schemes
and the aggregate capacity of those
schemes will be—total—1,350 KW, That
is the only detail I have got now.

THE MINISTER OF ENERGY (SHRI
VASANT SATHE) : 1 may add, that already
in operation there are two schemes in
Andhra Pradesh which are producing
10,220 KW aggregate.

SHR1 THAMPAM THOMAS : My
question is that, that there is a technology
just now developed, especially in Kerala, in
consultation with the Canadian experts and
1 was told that the Canadian experts have
extended certain h:lp by way of grant and
also they will provide the machinery and
they are doing projects in Idukki and
Koayankutty. They bave entered into some
agreement and have started these projects
for exploring the country’s small reservoirs
and generating power in a small way and
to help the State. I woutd like to know
what the attitude of the Central Government
is towards this proposal of the State
Government getting aid from or assistance
from foreign collaborations and certain
grant or loan or some thing like that. What
is the aititude of the Government, are you
promoting it, and do Yyou permit such
schemes if the Kerala Government comes
forward with such proposals and what is
the attitude which you are adopting
towards that ?

SHRI VASANT SATHE : As I had
said earlier, also, any proposal of bilateral
assistance from any country would be most
welcome to augment the power supply in
this counfry and installation of powerplants.
As far as mini, micro and small hydel pro-
jects are concerned, as my colleague said,
they are within the State Governments’
purview and jurisdiction. 1In fact there is a
tremendous scope in this country to exploit
these resources and we will be very happy
if the State Governments come forward
with these mini, micro and small hydel
projects on a big scale. Any assistance
from anywhere if it is coming, it would be
most welcome. If it requires to be
sudstantiated by financial clcarance from
the Cenire, etc., elc., we will consider
them on merits.
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SHRI SRIBALLAV PANIGRAHI : This
Question relates to generation of hydel
power. I would like to know whether there
has been any study or survey made about’
the additional bydel power potential in the
existing hydel power projects, If so, what
is the outcome of it ? Generation of hydle
power being cheaper and the infrastructure
having been there, what steps Government
are teking to add new units to the existing
hydel power projects ?

SHRI VASANT SATHE We are
considering all these potentials. It is
always advantageous to augment the power
potential in the existing project and it
becomes cheaper. Where there is such a
possibility, we consider it very favourably.

SHRI DINESH GOSWAMI : The
Minister has replied that it is the primary
responsibility of the State Government. But
many State Governments may not have the
technical knowhow to carry on with these
projects. Therefore, may I know whether
the Government has any proposal to be in
liaison with the State Governments and in
coordination with them so that the techni-
cal knowhow of these projects can be given
to the State Governments to enable them to
take help of these projects ?

SHRI VASANT SATHE : Yes, Sir. We
will give all the technical assistance to any
State Govcrnment that wants fo take up
mini, micro and small hydel projects on its
own.

Purchase of Sub-Standard Medicines
by Delhi Electric Supply Undertaking

+
*#221. SHRI DHARAM PAL SINGH
MALIK :
SHRI KALI PRASAD
PANDEY :
Will the Minister of ENERGY be

pleased to state :

(a) whether a number of Members of
Parliament have made written complaints
about the purchase of sub-standard
medicines by Delhi Electric Supply Under-
taking;
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(b) if so, the contents of the complaints;
and

() whether any inquiry has since been
conducted and if so, the action taken against
the persons responsible for purchase of sub-
standard medicincs ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRIMATI
SUSHILA ROHTAGID : (a) Yes, Sir.

(b) The complaints about the purchase-

of medicines in DESU mainly rclate to
allegations of »substandard quality, short
supply, storage of medicines in improper
conditions and various irregularities causing
financia) loss to the Undertaking.

(c) According to DESU, the complaints
regarding purchase of sub-standard Multigel
Syrup and short supply of cotton have bzen
investigated by their Vigilance Department
and the advice of the Central Vigilance
Commission has been sought.
taken by DESU in regard to other comp-
Jain's includes replacement of medical
supplies, withholding payments, concellation
of orders, debarring parties from furiher
business with DESU, and installation of
. refrigerators for storage of medicines in
dispensaries.

SHRI DHARAM PAL SINGH MALIK :
The hon. Minister has admitted in her reply
about sub-standard quality and short supply
of medicines. The Minister has already
stated that they have taken certain action
relating to withholding payments, cancella-
tion of orders, etc. May 1 know whether
any case has been registered against the
defaulting parties under the Indian Drugs
Act 7 1f so, whether any person has been
arriested so far ? If so, what are the
names of those persons who are involved in
this case ?

SHRIMATI SUSHILA ROHTAGI : We
have got to look into each aspect of the
case. As stated in my reply, regarding
action to be taken, the advise of the
Central Vigilance Commission has been
sought. I am notin a position to reply
specifically to the charge whether any one
has been taken to task so far.
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SHRI DHARAM PAL SINGH
MALIK : As stated by the hon. Minister,

. investigation has already been conducted by

the Vigilance Department. May [ know
from the hon. Minister whether any employee
has also been found involved in this matter ?
If so, what action is being taken against
that employee, who is guilty in this matter
or who has not checked sub-standard quality
or short supply of medicines ?

SHRIMATI SUSHILA ROHTAGI :
The answer is the same. As stated earlier,

I am not in a position to say specifically
just now,

SHRI D. N. REDDY :
flooded with sub-standard and useless
medicines. Will the hon. Minister give an
assurance that only genuine medicines will
be marketed and sub-standard medicines
and useless medicines, which are becoming
health hazard to the public, will be elimi-
nated from the market ?

The market is

THE MINISTER OF ENERGY (SHRI
VASANT SATHE) : Sir, this is a wider

question. From the entira market
substandard medicines, etc. to be
climinated is a question which will

have to be dealt with by the Govern-
ment in other departments. It is an impor-
tant question, 1 approciate.

. As far as DESU is concerned, we aye
not taking every measure to see that sub.
standard medicines are not purchased.

- MR. SPEAKER : Shri Murli Deora.

SHRI MURLI DEORA : Question No.
222.

[Translat'ion]

MR. SPEAKER :
Privilege Motion ?

Have you any

[ English]
Energy Audit in Industries

*222. SHRI MURLI DEORA : Will

the Minister of EGERGY be pleased to
state @

(a) whether Government contemplate to
introduce energy audit in industrics; and
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(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRIMATI
SUSHILA ROHTAGD : (a) and (b). Action
has been initiated for undertaking energy
audits in selected cnergy intensive industries.

The Bureau of Industrial Costs and
Prices are conducting such studics in some
major energy intensive industries. The
National Productivity Council has also been
entrusted with energy audits in sixteen
industries,

SHRI MURLI DEORA: Sir, as per
reports, developed .countries throughcut
the world have drastically reduced their
energy consumption by introducing this
system of epergy audit and the Minister of
Industries and other Heads of Departments
are making such statements all over India.
I do not know why the Government feel it
necessary for the BICP to study this. Why
don’t they make it immediately compulsory
for intensive energy consuming industries
like aluminium, cement, etc. to have
compulsory energy audit ?

THE MINISTER OF ENERGY (SHRI
VASANT SATHE) : Sir, I agree with my
friend that conservation of energyis as
important, and even more important than
production of energy because energy con-
served is energy produced without cost.
Therefore, we are very keen that there
should be this whole atmosphere of energy
conscrvation in  the country. As was
stated by the late Prime Minister once when
she asked a question that whether you
switch off the light when you leave a parti-
cular place, that sort of an attitude must
come in our whole society.

As far as energy audit is concerned, we
have now started studies in our country
both through audit...(Interruptions)

SHRI MURLI DEORA : 1t is already
proved,

SHRI VASANT SATHE : It is proved
but the question is, like in othsr countries,
to ma}(e it mandatory by law. Before we
bring in a law or a legal measure, some
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studies have to be made. Two hundred
industrial units have alrcady been taken
up for study by the National Productivity
Council. There study is being examined.
A Working Group has been set up. We are
conscious of the need for energy audit in
tnis country.

SHRI1 MURLI1 DEORA : 1 would only
request the hon. Minister thzt he should
not waste any more time in the studies.
The Reports are already clear. Several
Reports of NPC and BICP themselves are
pending before the Governmeni. My second
supplementary to the hon. Minister is that
the reason for epergy audit is-to streamline
the efficient working of industries. One of
the biggest units of the Department of
Power is NTPC. Is the hon. Minister aware
that the working of NTPC itself is having
so much trouble because they have to go
through CEA and the C.A. has to go to
the Department of Power 7 Why don’t
they centralise the decision-making in one
depar‘meni rather than having three or four
clearing and implemecnting agencies for
scveral power projects ?

SHRI VASANT SATHE : It is a
~very good suggestion. We will consider it.

SHRI P. NAMGAYAL : Mr. Speaker;
Sir, the hon. Minister has stated just now
that there is a move about to conserve the
conergy. In this regard 1 would like 1o say
that in most of the rural arecas the Depart-
ment is not installing electric meters with
the result the people keep their lights on
throughout. So, 1 would like to know
whether the Government will make it
compulsory to use meters in all the ruraj
areas so that much of the energy could be
conserved.

SHRI VASANT SATHE : This is a
little complicated question. There has
been opposition from people using energy
in rural areas for putting in meters. But
I think, if meters are put that will be of
advantage even to the consumers of electri-
city and will help in saving energy.

[Translarion]

SHRI BENWARI LAL PUROHIT:
Mr. Speaker, Sir, the hon. Minister has
also conceded that there are large scale
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transmission losses in our country., There-
fore, 1 would like to know that before
introducing compulsory audit for the
industries, what efforts are being made by
the Government to minimise transmission
Josses ?

SHRI VASANT SATHE : About
transmission losses I side what it is a good
word for theft.

[English)

Actué‘lly it is a theft. Technical loss
is hardly 10% to 12%.

[Translation)

But the 21 per cert transmission loss—

[English)

—is fnainly on account of theft. That
is why we have passed the law in both the
Houses and I am.....

[Transiation]

MR. SPEAKER :
robbery.

It is not theft, it is

SHRI VASANT SATHE : Yes, itis
robbery. M

[English]

Under that law we hope we will be able
to nab the people who are responsible for
this kind of theft.

[Transiation)

SHR] PRATAP BHANU SHARMA
The hon. Minister has told that there is a
gap of 9.6 per cent between the demand
and supply. Can, then this loss of 9.6 per
cent be made up by prevention of trans-
mission losses and also by energy conserva-
tion 7 If so, what steps arc being taken by
the Government in this direction ?

SHRIMATI SUSHILA ROHTAGI :
Sir, it is a very good question. -

MR.
Member ?

Jo— ——

SPEAKRER : And how is the
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AN HON. MEMBER : He is good.

SHRIMATI SUSHILA ROHTAGI :
Even if the losses cannot be' made up fully,
effort must be made. Several meetings
have been arranged in this conaection and
effort has been made to discuss the issue
with the States and certain suggestions
were made therein that if our techaical
organisations are not able to stop trans-
mission losses and distribution losses, at
least thefts may be checked adequately. In
this conncction a proposal has come for-
ward and I feel that with the introduction
of our new scheme, transmission losses
and theft will be reduced somewhat.

[English]

Proposal to take over Titagarh Paper
Mills

@*103. SHR]I BASUDEB ACHARIA :
Will the Mihister of INDUSTRY be pleased
to state ’

(2) whether Union Government have
received any proposal from the Govegnment
of West Bengal for taking over Titagarh
Paper Mills; and

(b) if so, what steps Government have
taken in this regard 7

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL
DEVELOPMENT IN THE MINISTRY OF
INDUSTRY (SHRI M. ARUNACHALAM):
(a) and (b) : An All-party Delegation of
the Members of tte Legislative Assembly
of West Bengal, led by the Minister-in-
charge, Commerce and Industries, Govern-
ment of West Bengal, had presented a
Memorandum to the Union Minister of
Industries on 25th June, 1986, on the
problems of paper mills in West Bengal.
The Memorandum had infer-alia expressed
a view that Titagarh Paper Mills should be
nationalisal by the Government of India.
But no formal proposal has been rteeived
from the Government of West Bengal in
this regard.

SHRI BASUDEB ACHARIA : Titagarh
Paper Mills was one of the old paper mills
in our country. I think you have also

@ Postponed question.

- ——
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uscd during your childhood that paper
produced by this mill. This paper mill
used to produce very good quality of paper
The incfficient and corrupt management of
Titagarh Paper Mill eroded the vital worth
of the company and closed down its Mill
No. 2 in Kakinada and it has already
declared lock out of its Mill No. 1 at
Titagarh. About 5000 workars are now
out of employment. A report has been
prepared by IDPI which shows that this
mill can be viable

The Centrst Government bas also con-
tributed Rs. 36 crores towards its recons-
truction and renovation. Sir. in view of
all this, may I know from the hon,
Minister whether the Govetnment is con-

sidering a proposal to take over the manage-

ment of Titagarh Paper Mills ?

SHRI M, ARUNACHALAM: Sir,
there is no proposal under consideration
of the Central Government for the take
over of the management of Titagarh Paper
Mills, at present.

SHRI BASUDEB ACHARIA : Sir,
Since it has been closcd down and now
this management is planning to close down
mill No. 1 also, may I know from the hon.
Minister whether the Government propose
to take steps to reopen the closed
mills and to lift the lock-out of mill No., 2
so that these 5,000 workers can be
saved ?

SHRI M. ARUNACHALAM :
"the QGuidance Committee has suggested
various measures. Firstly they have sugges-
ted to hand over the management of this
mill to some private management. Efforts
were made to interest some of the large
houses to take over the management of the

Sir,

company. This, however, did not meet
any fruitful result. Subsequently, a
rehabilitation scheme was also worked

out by IDB{ based on closure of mill No. 2
and operation of mills No. 1 and 3. The
scheme envisaged inducation of a new
promoter who would be agreeable to invest
equity funds to the order of Rs. 10 crores
in the rehabilitation programme,

The rehabilitation scheme was conside-
red at the Guidance Committee meeting
held on May 28, 1986 when it was inter
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alia decided that the possibility of uait No.
3 being taken over by the State Government
be explored ard IRBI should examine it.
IDBI had accordingly arranged for a
discusgion with the representatives of the
IRBi and the Government of Orissa in
the matter. And also, if the Government
of West Bengal comes forward to take over
the mill according to the Gujarat formula,
we are prepared to assist-all help,

SHRI BASUDEB ACHARIA : Wil
you provide financial assitance also ?
SHRI M. ARUNACHALAM : If they

come forward with the Gujarat formula,
what the Gujarat Government did, we are
prepared to assist them.

SHRI AMAL DATTA : What the
Gujarat Government did, you will approve.
But what we want to do, you will not
approve, wonderfu! ?

SHRI BRAJAMOHAN MOHANTY : 1
would like to know whather the Govern-
ment have any information that the manage-
ment of Chaudwar unit in Orissa is plann-
ing to lock-out unit No. 3 and if so, what
is the reaction of the Government ?

SHRI M. ARUNACHALAM : As far
as this unit No. 3 is concerned, it is working
well. There is no question of closing
down.

SHRI BRAJAMOHAN MOHANTY :
They are attempting to declare lock-out
that unit. Do you have any information,
and if so, what is the reaction ?

SHRI M, ARUNACHALAM :
no information so far.

I have

SHRI BRAJAMOHAN MOHANTY :
Kindly check up.

SHRI INDRAJIT GUPTA : Sir, I am
sure the Minister is aware of the fact that
the Titagarh Paper Mills company was one
of the prestigious units in this paper
industry which had a good name not only
in this country but in export markets also
for making various qualily brands of paper.
He said, as I understood him. they are



31 Written Answers

looking for big industrial houses to take
over. It was one of thesec big industrial
houses, Burn and Company, which was in
charge of Titagarh Paper Mills, which was
responsible for bringing it into the present
position and making it sick and then,
locking up. So, I would like to know
from the Minister, in view of the paper
seortage in this country particularly, why
should the Central Government not be more
interested in getting these units back into
operation so that production of scarce paper
can. be .resumed, instead of looking for
some another big house to come.and take
it over ? Have they no interest in the
paper production ?

SHR1 M. ARUNACHALAM : Sir, as
it is, there is no shortage of paper, at
present.

1 have already answered that if the
Government of West Bengal come forward
with the Gujurat formula, we are prepared
to assist them.

SHRI C. MADHAV REDDI : The
hon. Minister has said that the scheme of
rehabilitation by the IRBI is in progress.
1 would like to know in view of the fact
that there is a paovision in the Sick
Companies Act which was recently enacted
by this House that if an industrial house
has made the industry sick, you can
prosecute the industrial house for siphoning
of the funds and making the industry sick.
Has Government taken any action under
it 7

SHRTI M. ARUNACHALAM : The
Board has not vet been constituted. As so
on as the Board is constituted, the formali-
ties will be framed.

e s e et

WRITTEN ANSWER TO QUESTIONS

[English]
Selling Price of Imported Edible Oils

*205. SHRI BHARAT KUMAR
ODEDRA : Will the Minister of FOOD
AND CIVIL SUPPLIES be pleased to
state ¢
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(a) the reasons and justification for
buying cdibls Oils from foreign countries
at cheap rates but selling them at high
price within the country;

(b) whether it is proposed to cut down
the high prices of edible oils; and

(c) if not, the reasons thereof ?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND MINISTER
OF FOOD AND CIVIL SUPPLIES (SHRI
H.K L. BHAGAT): (a) e issue price
of imported edible oils "is kept at a reason-
able level because keeping the sale price at
a low level will depress indigenous oil
prices unduly and will act as a disincentive
to domestic production which necds to be
increased to achieve Government’s policy
of self-sufficiency. The wide gap between
prices of imported and indigenous edible
olis might alsa run the risk of malpractices
as imported edible oils may leak into
unauthorised channels.

(b) No, Sir.
(c) The reasons are given in (a) above.

Cooking Gas for Rura) Areas

*206. SHRI H. B. PATIL : Will
the Minister of PETROLEUM AND
NATURAL GAS be pleased to state :

(a) whether Government are aware
that people living in urban areas have been
benefited systematically so far as the question
of cooking gas is concerned whereas the
peoper living in rural areas have been
deprived of this facility;

(b) if so, whether Government have
framed any scheme to give this focility to
the people, particularly Scheduled Castes
and Scheduled Tribes and other weaker
sections of society, living in the rural
areas; and

(¢) if so, the details in this regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI BRAHMA DUTT):
(a) Historically, LPG was introduced as a
domestic fuel in major towns close to
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* R:fineries producing LPG. For various
reasons, the coverage, is still largely oriented

towards the urban areas, although, with

increased availability of LPG and related
facilities, it is being supplied now in some
smaller towns with a population of around
20,000 also,

(b) No, Sir. .
(¢) Does not arise.

[Translation)

Recommendations of Ecenomic Administra-
tion Reforms Commission for Avtonomy to
Public Sector

*907. SHRI SHANTI DHARIWAL :
Will the Minister of INDUSTRY be plcased

to state .

(a) whether Government have now
received the recommendations of the Econo-
mic Administration Reforms Commission
for giving autonomy to the public sector;

(b) if so, the details thereaf and
whether Government have considered those
recommendations; and

(¢c) if so, the conclusions arrived at
and if not, the reasons therefor ?

THE MINISTER OF INDUSTRY
(SHRI J. VENGALA RAO) : (a) to (). A
statement is laid on the Table of the

House.

[Placed in Library. See No. LT-3247/86)

[English) .
Oatpat of Crude Oil
*208. SHRI HARI KRISHNA
SHASTRI : Will the Minister of PETRO-

LEUM AND NATURAL GAS be pleased
to state :

() the output of crude oil in the
country in the last financial year;

~ (b) the target of production set for this
year; and N
L 3]
(c) whether the target is likelyto be
achieved ? '
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THE MINISTER OF STATE OF THE
MINISTRY OF 'PETROLEUM AND
NATURAL GAS (SHRI BRAHM DUTT) :
(a) 30.17 million tonnes,

(b) 30.21 million tonnes.

(c) Yes, Sir.
Manufacture of Charcoal

*¥209. SHRI YOGESHWAR PRASAD
YOGESH : Will the Minister of ENERGY
be pleased to state :

(a) whether charcoal is being manu-
factured illegally by contractors in the
jungles of Bihar, particularly in the region
of Chhota Nagpur; and

(b) if so, the steps taken by Govern-
ment to prevent such activities ?

THE MINISTER OF ENERGY \SHRI
VASANT SATHE) : (a) and (b). Charcoal
is not a mineral and is manufactured out of
firewood. The subject comes within the
purview of the State Government.

Salal Hydel Project

¥211. SHRI DIGVIJAY SINH :
SHRI S. M. GURADDI ;
Will the Minister of ENERGY be

pleased to state :

(a) for how many years the Salal Hydel
Project in Jammu and Kashmir has been
under construction;

(b) the causes for the delay; and

(c) the escalation in cost due to the
delay ?

THE MINISTER ‘OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRIMATI
SUSHILA ROHTAGI): (a) to (c). The
Salal Hydroelectric Projcct was initially
approved as a State Project at an estimated
It was taken up
in the Central Sector in 1970 and lateq
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entrusted for implementation to the Natio-
nal Hydroelectric  Power Corporation
(NHPC) in 1978. The Project earlier
envisaged installation of a generating
capacity of 270 MW  which was in-
creased to 345 MW by shifting of the
pewer house from the left bank to the right
bank. Difficult and unanticipated geo-
technical strata in the foundation of the
concrete dam, geological surprises and
presence of major shear zones surcharged
with water in the tail race tunnel have,
among other factors, necessitated revision
of the time schedule and to costs. The
cost of the project, as approved in August,
1983, is Rs. 490.45 crores.

All major works are now in an advanced
stage of completion and the project is
scheduled to be commissioned in March,
1987. :

Setting up of Hydel Projects in
Himachal Pradesh

*¥212. SHRI K. D. SULTANPURI:
Will the Minister of ENERGY be pleased
to state :

(a) the broad outlines of the schemes
received from the Government of Himachal
Pradesh for setting up of Hydel projects in
the State; and

‘ (b) the total electricity to be generated
from those projects ?

THE MINISTER OF STATE 1IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRIMATI
SUSHILA ROHTAGI) : (a) and (b).

Name of Scheme Installed Annual Energy

capacity generation

envisaged envisaged

(MW) (in Million Uuit)
1 2 3

\

e

Cleared by Central
(CEA)

Electricity Authority

1. Nathpa Jhakri 1500 6700
2. Chamera
St. 11 300 1270
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1 2 3

3. Larji 126 572
4, Sanjay Vidyut

Parivojana —_ - 80

(Bhaba Augmen-

tation)
Yet to be Cleared by CEA
1. Uhl St. 1Y 70 285
2. Ganwi 22.5 93
3. Holi 525 28
4, Sal.Il 2.15 11

Soft Drink Market

*214. SHRI A. JAYAMOHAN : Will
the Minister of INDUSTRY be pleased to
state :

(a) what is the current market share
and position of the acrated soft drink
market, particularly the respective market
shares held by the top two or three
companies; and

(b) ‘whether it is a fact that a number
of small bottlers have been forced out of
business over the last 10 years due to
monopoly situation in the industry ?

THE MINISTER OF INDUSTRY
(SHRI J. VENGALA RAO): (a) Informa-
tion on the number of units functioning in
the crganised sector and registered with the
DGTD was given in the House in reply to
Starrcd Question No. 74 answered on 22nd
July, 1986. Information in regard to the
market share of the companies, however, is
not maintained in the Government,

(b) No such inforsnation is available
with the Goveérnment.

Awarding of Work of Filling of Mini
Gas Bottles to Private Sector

*215. SHRI GURUDAS KAMAT :
SHRI RAMASHRAY PRASAD
SINGH :

Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state ;
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(a) whether Government are contemp-
lating to award the work of filling of mini
gas bottles to the private sector; and

(b) if so, the outlines of the proposal
and the reasons therefor ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI BRAHMA DUTT):
(a) and \b). The LPG Phase IV project
for augmentation of bottling capacity and
related facilities is presently under formu-
lation. The role of the oil marketing
companies and the possibility of associating
the private sector will also be considered in
this exercise.

Pinaneial Restruelurmg of Engineering
Projects (India) Ltd.

*717. SHRI P. M. SAYEED : Will
the Minister of INDUSTRY be pleased to
state °

(a) whether Government have received
proposal from the Engineering Projects
(India) Ltd. for its financial restructuring;

(b) if so, the decision taken thereon;

(c) whether the Ministry of Finance has
becn consulted about the future econo-
mic viability of the unit; and

(d) if so, details thereof ?

THE MINISTER OF INDUSTRY
(SHRI J. VENGALA RAO) : (a) Yes, Sir.

(b) to (@). Financial restructuring of
the company would be considered by
Government a after decision is taken regard-
ing its future set-up, keeping in view all
aspects including economic viability of the
company. f

Review of Salary Structure of Public
Sector Executives

SHRI V. S. KRISHNA IYER :
SHRI T. BASHEER :

*219.

Will the Minister of INDUSTRY be
pleased to state :
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(a) whether there is any proposal
before Government to review the salary
structure of Exccutives of Public Sector
Undertakings to attract best talent in the
count:y; and

(b) if so, when will the review be
completed and given effect to ?

THE MINISTER OF INDUSTRY
(SHRI J. VENGALA RAO) : (a) and (b).
As far as executives below the Board level
working in Public Enterprises (PEs) follow-
ing Central DA pattern are concerned,
Government had appoitned a High Power
Pay Committce (HPPC) on the directors of
the Supreme Court, to go into the various
aspects relating to pay scales and other
incidential matters such as additional DA,
interim relief and other allowances. The
Committee which is being reconstituted due
to the demise of its Chairman, Mr. Justice
P N. Singhal, in October, 1986 would be
submitiing its report to the Government
within a period of 12 months from the
date of assumption of office. Appropriate
action would be taken by Government on
the recommendations of the HPPC. Salary
structure of executives working in Public
Enterprises following the industrial DA
pattern and of the incumbents of Board
level posts ate being reviewed by the
Government.

. Waiting List for Telephone Connections
in Rural Areas

%229, SHRI A. CHARLES : Will the
Minister of COMMUNICATIONS be
pleased to state s

(a) the total number of applicants for
telephones In the waiting list in the rural
areas all over the country as on 1.9.1986;

(b) the number in the rural waiting list
in the Kerala State; and

(c) which State has the highest percan-
tage in the rural waiting list ?

THE MINISTER OF COMMUNICA.
TIONS (SHRI ARJUN SINGH) ; (a) The
information is compiled twice a year viz.
on 31st March and 30th September. The
waiting list in rural areas as on 31,3.1986
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is approximately 98,967 in respect of
existing exchanges. Locations where ex-
changes are not opencd since minimum
registered demands of 10 under liberalised
policy do not exist, are not included.

(b) The number in rural waiting list as
an 31.3.86 is 30,022.

(c) Kerala State bas the highest per-
centage in the rural waiting list.

[Translation]

Bilateral Agreements for Hydel Projects

*523, SHRI HARISH RAWAT
Will the Minister of ENERGY be pleased
to state :

(a) whether there is a proposal to enter
into bilateral agreements with  some
countries for the construction and develop-
ment of hydel projects; '

(b) if so, the names of such projects
indicating the names of the countries with
which collaboration is proposed to be
sought for construction of these projects:

(¢) whether these bilateral agreements
also incjude the proposal to exploit hyde}
capacity in the Sharda Valley in Uttar
Pradesh; and

(d) if so, the details thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTER OF ENERGY (SHRIMATI
SUSHILA ROHTAGI) : (a) Yes, Sir.

(b) Schemes approved for bilateral
assistance are the Dulhasti and Tehri
projecis in respect of which assistance
will be obtained from France and the USSR
respectively.

(c¢) There
present.

is no such proposal at

{d) Does not arise,

NOVEMBER 18, 1986
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Issuc of Lcttérs of Intent to West .
German based Mining Fquipment
Manafacturing Companies

*224. SHRI V. . SREENIVASA
PRASAD : Will the Minister of ENERGY
be pleased to state :

(a) whether quite & good number of
letters of intent were issued during the
year 1986 to the West German based

mining equipment manufacturing companies;
and

f?(b) if so, the broad particulars there-
(o]

THE MINISTER OF ENERGY (SHRI
VASANT SATHE) : (@) and (b). In the
Lignite sector, five Letters of Intent were
issued by WNeyvali Lignite Corporation to

West German mining equipment manu-
facturers during the year 1986. These
were for Spreaders (2 Nos). Belt Drum

Transporters (3 Nos), Steel Cord Belting
(20.6 kms), E.P. Belting (2400 metres)
and Milling and Cutting machine (1 No).

In the Coal sector, orders were placcd
on West German manufacturers for
Auxiliary fans (12 Nos), Stecl Cord
Belting (800 mctres) multigas detectors and

some small instruments during the year
1986.

Import of Captive Power Plants

2096. SHRI S. PALAKON-
DRAYUDU Will the Minister of
INDUSTRY be pleased to state :

(a) whether Union Government have
rejected an application by Andhra Pradesh
State Electricity Board (APSEB) for
import of three 30 MW hydel generators
for the Nagarjuna Sagar Project; and

(b) if so, the reasons therefor ?

THE MINISTER OF STATE (N THE

DEPARTMENT OF INDUSTRIAL
DEVELOPMENT IN THE MiNISTRY OF
INDUSTRY  (SHRI M. ARUNA.

CHALAM) : (a) Yes, Sir.
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(b) The application has been rejected
due to indigenous availability of the
equipment from M/s BHEL.

Increase in Sick Units in West Bengal

2097, KUMARI MAMATA
BANERIJEE : Will the Minister of Industry
be pleased to state :

ta) whether there has been a substantial
increase in the number of sick industrial
units in West Bengal; and

(b) if so, the number of smallscale,
medium scale and large scale industrial
units which haye fallen sick during the
last two years ?

THE MINISTER OF STATE IN THE

DEPARTMENT OF INDUSTRIAL
DEVELOPMENT [N THE MINISTRY OF
INDUSTRY  (SHRI M. ARUNA-

CHALAM) : (a) and (b). Data on sick
industrial units in the country assisted by
banks are collected by the Reserve Bank of
India as per the definition of sickness
adopted by it. The latest data of sick
units in West Bengal as available from
RBI for the years ending December 1983

and December 1984 are given here
under: —
Period Large Small Total
ending Units Scale
Units
December
1983 112 14165 14277
December
1984 118 13617 13735
| State-wise  data are ndt being

maintained in respect of medium units,

- Complete State-wise data for the Year
ending December, 1985 are not yet
available from RBI. :

Non-Supply of raw Materials to
' I-DoPnLa v

2098. SHRI R.P. DAS : Will the
Minister of INDUSTRY be pleased to
state : , :

" KARTIKA 27,
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(a) whether it is a fact that raw
materials such as a'cohol, water etc, are
not supplied up to the requirements of the
Indian Drugs and Pharmaceuticals Limited
which has a capacity to produce Rs. 200
crore worth of bulk drugs and formula-
tions :

(b) if so, the reasons thereof; and

(¢) the action proposed to be taken in
the matter ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CHEMICALS AND
PETROCHEMICALS IN THE MINISTRY

OF “INDUSTRY (SHR1 R. K.’
JAICHANDRA SINGH) (a) to (o).
LI.D.P.L. have indicated that there had

been shortage of supply of alcohol to both
of their plants at Muzaffarpur and
Hyderabad during 1985-86 due to -over-all
shortage of this item in the country.
However, presently there is no shortage
of alcohol and availability is as per require-
ments.

Water supply to IDPL’s Hyderabad
plant has not bcen sufficient. Due to
failure of monsoon for the last three
successive years, the water supply position
in the twin cities of Hyderabad and
Secunderabad has been critical. There has
been 409 cut in, the water supply with
effect from January, 1985, which was
further curtailed by restricting supply on
alternate days with effect from 23.12.1985.
The availability of water to other units
of IDPL is as per requirements,

Shortage of Epilepsy Drugs

2099, SHRI SRIKANTA DATTA
NARASIMHARAJA WADIYAR : Will the
Minister of INDUSTRY be pleased to

-State

(a) whether there has been serious
shortage of cquilepsy drugs in  many
parts of the country in general and Delhi
in particular; and

- (b) if 50, the steps taken to meet the
shortage of such drugs in Delhi and other
important cities ? '

THE MINISTER OF STATE IN THE
DEPARTMENT OF CHEMICALS AND
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PETRO-CHEMICALS IN THE MINISTRY
OF INDUSTRY (SHRI R.. K.
JAICHANDRA SIINGH) (a) Many
important Aati-Epileptic drugs like Dilantin
{M/s Parke-Davis), Epileptin (M/s IDPL),
Garoin (M/s May and Baker), Valparin
-(M/s Torrent Labs.) are adequately
available. However, reports on shortage
of :Mazetol tablets have been received
from Delhi and other areas.

(b) The producer company, MI/s
S. G. Pharmaceutical have informed that
they have now overcome the difficulties
experienced in the procurement of bulk
drug ‘Carbamezapine’ required in the
" manufacture of Mazetol tablets and recent-
ly produced sufficient stocks. Based on
this Deptt’s advice, the company has
already rushed sufficient stocks to all parts
of the country including Delhi.

Banerjee Committee Report of working
of Bharat Coking Coal Limited

2100 SHRI JAGANNATH
PATTNAIK Will the Minister of
ENERGY be pleased to state

(a) whether Banerjee Committee set up

to examine the working cf Bbarat Coking

Coal Limited has submitted its report;

(b) if so, the details of its recommens- -

dations; and

(c) the details of recommendations
accepted by Government ?

v THE MINISTER OF ENERGY (SHRI
VASANT SATHE) : (a) Yes Sir.

(b) and (¢). The Committee has made
about 170 recommendations/observations
relating to  production, productivity,
utilisation of machinery, management,
project implementation, washeries, perspec-

tive planning and Jharia Coalfield
reconstruction, ropeways, fire projects,
sand availability, coal and sand

transportation, finance, fire, land, power
-etc. The report has been forwarded to
India Limited for their comments.

NOVEMBER 18, 1986
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Cost Study of Caprolactum by B.1.C.P.

SHRI NIHAL SINGH JAIN :
Minister of INDUSTRY be
pleased to state

2101.

(a) when the cost study of Caprolactum
had been undertaken by the Bureau of
Industrial Costs and Prices (BICP);

(b) whether Government have since
received the report from the Bureau;

(c) action taken by Government on
the report; and .

(d) whether Government propose to
reduce the price of Caprolactum ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CHEMICALS AND
PETROCHEMICALS IN THE MINISTRY
OF INDUSTRY (SHRI R. K.
JAICHANDRA SINGH) : (a) BICP was
asked to undertake the cost study of
caprolactum in May, 1985,

(b No, Sir.

(c) and (d). Do not arise.

Plan to Sell Coarse Grains in Aribal
Areas

2102, SHRI PRAKASH V. PATIL :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether it is a fact that Govern-
ment had initiated a plan last year to
distribute wheat to rural areas particularly
in the deep interior of the tribal belts
@ Re. 1/- per kg.,

(b) if so, whether tne scheme is being
monitored closely;

(c) the State.wise break-up of the
quantity of wheat so'd under the scheme;
and

(d) whether Government are considering
any proposal to sell coarse grains in
addition to wheat @ Re. 1/- per kg. to
tribals who are habituated in taking
coarse grains ? )
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THE MINISTER OF STATE IN THE
MINRISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI GHULA NABI AZAD) :
(a) The Government introduced last year
s scheme for supply of foodgraims at
specially subsidised prices to the people
living in the Integrated Tribal Develop-
ment project areas ane the tribal majority
States. Under the scheme, wheat is
distributed at Rs. 1.50 'per kg. and
commeon rice at Rs, 1.85 per kg.

(b) Yes, Sir.

(c) The required information is given
in the statement below.

(d) No, Sir.
=« Statement

Offtake of wheat Statewise under
scheme for distribution of foodgrains
at speciglly subsidized prices to the
population living’ in the integrated
tribal development project areas and
tribal majority States during the
period from December, 1985 1o
September, 1986.

KARTIKA 27, 1908 (SAKA)

S. No. Name of the State Qty. in
tonnes®
1 2 3
1.  Andhra Pradesh -
2. Assam 7001
3. Bihar 97112
4. Gujarat 94662
5. Himachal Pradesh 5852
6. Karnataka 9538
7. Kerala 5664
8. Madbya Pradesh 90780
9. Maharaghtra 35261

10. Manipyr
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—
1 2 3
11 Meghalaya 14346
12. Nugaland 18511
13. Orissa 6573
14, Rajasthan 141951
15. Sikkim -_
16. Tamil Nadu 390
17, Tripura —
18.  Uttar Pradesh 4587
19, West Bengal 119787
20. Andeman and Nicobar 169
21 Arunachal Pradesh 2762
22, D and N. Haveli 99
23. Goa, Daman and Diu —_—
24, Lakshadweep 28
25. Mizoram 2045
Total 657318

————

*Provisional

Setting up of Computerised Telephone
Exchanges in Andhra Pradesh

2103, SHRI MANIK REDDY : Will
the Minister of COMMUNICATIONS be
pleaced to state : :

(a) the total pumber of computerised
telephone exchanges in the country and in
Andhra Pradesh;

(b) whether there isany proposal to
set up electronic/computerised telephone
exchanges at Medak, Jogipet in Andhra
Pradesh; and

(c) if so, the details thercof ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
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(SHRI SANTOSH MOHAN DEV) : (a) 64
(Sixty-four) computerised local/Tandem
telephone exchanges have since been
commissioned in the country and two of
them are working in Andhra Pr.adesh.

(b) No, Sir,

(c) Does not arise in view of (b).

Power Production by Private
Sector

2104. SHRI AMARSINH RATHAWA :
Will the Minister of ENERGY be pleased
to state ¢

(a) whether recently he has urged the
private sectuor enter the field of producing
power in the country;

(b) if so, the response of the private
sector;

(c) whether any company has shown
interest;

(d) if so, on what terms and conditions
and in which State; and

(e) whether any foreing company has
offered its services to instal power genera-
ting sets in India, if so, the details thercof
and the reaction of Goverament thereto ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE
MINISTRY OF ENERGY (SHRIMATI
SUSHILA ROHATAGI) : (a) to (d). The
policy with regard to the generation and
distribution of elcctricity continues to be
regulated by the Industrial Policy Resolu-
tion of 1956 under which the expansion of
existing privately-owned utilities or the
establishment of new units in the private
sector is not recluded. Proposals of private
sector organisations for setting up power
plants include setting up of 600 MW capa-
city in Uttar Pradesh, 500 MW capacity in
Maharashtra, and stations with capacities of
120 MW and 420 MW in Rajasthan,

(e) Some broad offers of assistance
have been received from external sources
for participation in power projects in Indja
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- bility of power,

-(a) and (b).
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by way of supply of equipment or execution
on turnkey basis with possibilitics of finan.
cing. These offers are not always for
individual projects with specific terms and
conditions and some of them are prelimi-
nary in nature. To augment the availa.
bilateral assistance as
well as assistance from international
financial institutions will continue
to be resorted to in suitable cases;
primary reliance will, however, continue to be

placed on optimal utilisation of indigenous

resources both in the public and private
sectors for attaining self-sufficiency in power
supply.

Small packs of Imported
. Edible Oils

2105. SHRIMATI MADHUREERE
SINGH : Will the Ministex; of FOOD AND
CIVIL SUPPLIES be pleased to state :

(a) whether Govenment are considering
any scheme of small packs of imported
edible oils for the bgnefit of .consumersi
and

(b) if so, the details thereof 7

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND CIVIL SUPP-
LIES (SHRI. GHULAM NABI AZAD) :
The Hindustan Vegetable Oils
Corporation Ltd.,, a public sector under-
taking is already marketing imported
edible oils in small packs. These
packs are handed over to agencies
nominated by the State Governments
concerned. The State Governments are free
to sell them through fair price shops or
through cooperative outlets. This supply
is in addition to the oils issued through fair
price shops in loose form. The scheme has
‘been expanded to cover various States.
The packs are of § Kgs 2 kgs and 1 Kg.

Linking Srinagar with Word
Citles .

2106. PROF. SAIFUDDIN SOZ : Wil
the Minister of COMMUNICATIONS be
pleased to state :

(a) whether Srinagar is connected by
telephone service to world cities like
London, New York, Washington, Frankfurt,
Toronoto, Paris etc,
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(b) whether Srinagar is connected from
these cities and not vice.versa;
for one-way

(c) if so, the reasons

traffic ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHR1 SONTOSH MOHAN DEV): (8)
Yes, Sir.

(b) Srinagar has two-way telephone

services to cities abroad.

(¢) In view of (b) above, question does
not arise. .

Ranking of Industrial Houses

2107. DR. B. L. SHAILESH : Will
the Minister of INDUSTRY be pleased to

state

(a) whether according to an official
study made by his Ministry, the inter-se
ranking on the basis of large industrial
houscs has undergone a sea-change in the
13.year period ending 1984,

(b) whether some of the industrial
houses have staged a meteoric rise from the
67th rank in 1976 to 6th position by 1984 ;
ifso, what are the special circomstances

that resultcd in their rise; and

(¢) whether a statement showing the
names of the industrial houses which crossed
the Rs. 100 crores level in 1984 would be
laid on the Table ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL
DEVELOPMENT IN THE MINISTRY OF
INDUSTRY (SHRI M. ARUNA.
CHALAM) : (a‘: There has been a change
in inter-se ranking of the large industrial
houses during 1972 to 1984.

(b) Yes, Sir.

Circumstances which have resulted in
the rise may be due to expansion, diversi-
fication, establishment of new undertaking,
modernisation inflation, amalgamation,

etc.
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(c) : A Statement is given below.

Statement

Statement showing the names of the
Industrial Houses whose undertakings are
registered under MRTP Act and cross the
Rs, 100 crores level in 1984.

1.
2.

i0.
11.
12.
13.
14.
15.
16.
17.
18.
19.

20.
21,
22,
23.
24.

23.

Bitla

Tata

J. K. Singhania
Mafatlal
Thapar
Reliance Textile

A.C.C.
Modi

Bangur

Larsen Toubro
Sarabhai

Bajaj

I.C.I,

Mahindra and Mahindra
Shri Ram
Walchand
Kirloskar

1. T. C.

T. V. S. Iyengar
Hindustan Lever
Chowgule

Ashok Leyland
SPIC

Kasturbhai Lalbhai

United Breweries
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26.
217.

28.
29.
30.
3.
32.
33.
34,
35.
36.
7.
38.
39.
40.
41.
42.
43.
44.
45.
46.
47.
48.
49.
30.
51.
52.
53.
34.
35.

Written Answers

Escorts

Dunlop

Khatau (Bombay)
Ahmedabad Electricity
Nowrosjee Wadia
Goenka K.P.
Garware

Phillips

G.V. Naidu
Macneill and Magor
Bhiwandiwala A.H.
Simpson

Scindia

Brooke Bond

V. Ramakrishna

G. K. W,

Lohia Machine
Essar Bulk Carrier
Godrej

Murugappa Chettiar
Raunagq Singh

Ceat Tyres

Sahu Jain

Oberoi M.S.
Bombay Subarban
Parry

Shri Ambica
Madura Coats
V.S. Dempo

Tata Tea
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56. N.R.C.

57. Golden Tobacco

58. Appejay
59. Kamani
60. G.E.C.

Import and Indigc:nous Production
of Drugs

2108. SHRI R.M. BHOYE : Will the

Minister of INDUSTRY be pleased to
state

(a) the names of medicines and drugs
imported during the last two years, year-
wise and thc total amount involved; and

(b) the details of the efforts made to
manufacture these drugs indigenously ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CHEMICALS AND
PETROCHEMICALS IN THE MINISTRY
OF INDUSTRY. (SHR1 R. K. JAI-
CHANDRA SINGH) : (a) : Name of the
bulk drugs imported into the country are
available in the ‘Monthly Bulletin of
Imports and Exports’s published by the
Directorate of Commercial Ind:lligence,
Calcutta, copies of which are available in
the Parliament library.

The total import of bulk drugs and
formulations is to the country during last
two years, year-wise are given below :

1983.84 — Rs. 126.48 crores

1984-85 — Rs. 188.57 crores

(b) Technology for production of bulk
drugs, wherever it is not availble in the
country, to encorage domestic production
is allowed to be imported on merits. Indus-
trial licences and registrations with
D.G.T.D. are also freely allowed to Indian
Companies. Additionally, $4 bulk drugs
have been delicenced for production 1o give
fillip to domestic production.
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Rural Integrated Digital Network

2109. FROF. NARAIN CHAND
PARASHAR : Will the Ministcr of
COMMUNICATIONS be pleased to
state

(a) whether it is proposed to bring
fiftgen districts under the coverage of Rural
Integrated Digital Network (RIDN); and

(b) if so, the main characteristics of this
network alongwith the names of rhe fifteen
districts, State-wise, proposed to be covered
under the RIDN alongwith the period by
which they would be covered ?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI SONTOSH MOHAN DEV): (a)
Ye:, Sir.

(b) Rural integrated digital network
(RIDN) envisages provision of electronic
exchanges or multiplex equipment as end
exchanges, provision of digital local cum
transit exchanges at Tchsil and district
headqurters and inter-connecting all of them
by digital transmission system on Radio-
PCM cable medium. This enables subscri-
bers in the secondary area to dial automati-
cally other stations in the same secondary
area.

Rural intcgrated digital networks in the
secondary areas planned to be covered
statewise are given in the statement given
below. Implementation will depend on the
financial viability and availability of equip-
ment.

Statement
SI.  Name of State
No. the District
1 2 3
1. Dharampuri Tamil Nadu
2. Nagaur Rajasthan
3. Sangrur Punjab

4. Khamam Andhra Pradesh
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1 2 3
5. Mysore Karnataka
6. Mathura Uttar Pradesh

7. Nainital Uttar Pradesh

8. Barmer Rajasthan
9, Kohima Nagaland
10. Trichur Kerala
11. Amreli Gujarat
12. Kolaba Maharastra
13. Koraput Orissa

14. Katihar-Purnea Bibhar

15. Jorhat Assam (North
East)
16. Bankura West Bengal

Purchase of Quatari Natoral Gas

2110. SHRI LAKSHMAN MALLICK :
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state :

(a) whether it is a fact that Government
have offered to buy Quatari Natural Gas on
a long term basis through a mutually bene-
ficial arragement; and

(b) if so, the details regarding the
agreement, if any, arrived at in this
regard ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI BRAHMA
DUTT) : (a) No, Sir.

(b) Does not arise.

Setting up New Telephone Exchanges
in Madhya Pradesh

2111. SHRI PARASRAM BHAR-
DWAJ : Will the Minister of COMMU-
NICATIONS be pleased to state ;



§s  Written Answers

(a) whether Government of Madhya
Pradesh have approached the Union Govern-
ment for establishing certain new telephone
exchanges in that State; and

(b) if so, the details regarding the final
decision of Union Government alongwith
the locations where these exchanges are
proposed to be opened and when thcse arc
likely to start functioning 7

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
{SHRI SONTOSH MOHAN DEV) : (a) No
such proposal has been received by the
department from Madhya Pradesh Govern-
ment New exchanges are of generally 10,
25 and 50 lines capacities; which are
opened subject to minimum demand of 5,
10, 23 respectively their remunerativeness
according to the liberalised policy.

(b) Does not arise in view of (a).

Petrochemicals Project at Saleempnr U.P.

2112. SHRI ZAINUL BASHER :
Will the Minister of INDUSTRY be
pleased to refer 10 the reply given to
Unstarred Question No. 5706 on 8th April,
1986 regarding establichment of Aromatins
complex at Saleempur, U.P. and state the
further progress made regarding setting up
of petro-chemicals project at Saleempur,
Uttar Pradesh ?

THE MINISTER OE STATE IN THE
DEPARTMENT OF CHEMICALS AND
PETROCHEMICALS IN THE MINISTRY
OF INPDUSTRY (SHRI R. K. JAI-
CHANDRA SINGH) : A letter of intent
has been issued to M/s The Pradcshiya
Industrial and Investment Corporation of
U.P. Limited (PICUP) on 3.3.1986 for
the setting up of a petrochemicals complex
at Saleempur. Implementation of the
project is at preliminary stage,

Intrease in the Time of Telegram Delivery
2113. SHRIMATI GEETA
MUKHERJEE :
SHRI INDRAJIT GUPTA :

Will the Minister of COMMUNTICA-
TIONS be pleased to state :
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(a) whether the delivery period of
ordinary telegrams has been increased from
eight hours to 24 hours; and

(b) if so, the dctails
therefor ?

and r1easons

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHR]I SONTOSH MOHAN DEV): (a)
No, Sir  The delivery period continues to
be between 0600 hours and 2200 hours
depending on the working hours of Tcle-
graph Office and Priority Telegrams are
delivered round-the-clock.

{b) Doecs not arise.

World Bank Assistance to Coal India
Limited

2114, SHRIMATI JAYANTI
PATNAIK : Will the Minister of ENERGY
be pleased to state

(a) whether Government have a propo-
sal to take certain steps to improve the
financial performance cf Coal India Limited
(CIL);

()  whether Government have epproa-
ched the world Bank to finance some coal
projects under CII.;

(¢) if so, the details of the world Bank
assistance expected to be obtained for the
coal projects; and

{(d) the details of these coal projccts ?

THE MINISTER OF ENERGY (SHRI
VASANT SATHE): (a) All out efforts
are being made to reduce cost of produc-
tion and cffect cconomy in Coal Tndia
Limited by better utilisation of men and
machinery, better inventory control, reduc-
tion in administrative expenses, increcase
in productivity by introduction of bettcr
management practices and technology.

(0 to (d). The world Bank has
sanclioned two loans, one amounting to
US § 151 million for Dudichua opencast
project and the other of US $ 248 million
for the Jharia coking coal projects. Two
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more projects namely, Gevra expansion
and Sonepur Bazari are under appraisal of
the world Bink.

Cottage Industries in Chhotanagpur

2115, SHRIMATI SUMATI ORAON :
Will the Minister of INDUSTRY be pleased
to state :

(a) whether Government are consider-
ing proposals to set up new industries in
Chhotanagpur full of natural wealth to
provide employment to the local people
with 1 view 10 augment their income;

(b) whether Government proposz to
sct up cottage industries for the uplifiment
of adivasis in Chhotanagpur and Santhal
Parganas; and

(¢c) if so, dctails of industries to be
set up ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL
DEVELOPMENT IN THE MINISTRY OF
INDUSTRY (SHRI M. ARUNACHALAM):
(a) to i¢)., Th=rec are no proposals to set
up new industries in Chhotanagpur in the
central sector. However, according to the
information furnished by the Government
of Bihar, certain proposals are under
consideration of the State Government to
set up a few industrics in the medium and
large sector such as Sponge Iron Project,
High Tecosion Insultators Project, Radio
Project and BELTRON Di-Plastic Project
in Chhotanagpur area. These projects,
according to the State Government, are
expected to provide employment to the
local people including Adivasis. Besides,
it is also reported that a number of
privatc parties proposc to sct up about
1 50 units in the small scale secter with
an.aggregate investment of over Rs. 6 50
crores. Alrecady 856 units are reported to
have been set up. These industries spread
over Chhotancgpur area will benefit the
local Adivasis also. Some of the districts
in the Chhotanagpur area such as Palamau
(Daltonganj) and Santhal Parganas, declared
as industrially backward, are also esntitled
to incentives availab'e for ‘No-Industry
Districts and Special Regions Districts, such
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as central investment subsidy, concessional
institutional finance, infrastructural subsidy
ete,

Octroi Levy on Bombay High Gas
2116,

Will the Minister of PETROLEUM
NATURAL GAS be pleased to state :

SHRI G. M, BANATWALLA :
AND

(a) whether the Bombay Municipal
Corporation has claimed right to levy
octroi on the Bombay High Gas;

(b) if so, the basis and the details of
the claim;
the

{c) Government's reaction to

claim; and

(d) the approximate amount of octroi
in case the claim is granted ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI BRAHMA
DUTT) : (2) to (¢). Bombay Municipal
Corporation had earliecr demanded octroi
from Oil and natural Gas Commission.
ONGC’s representation agairst this claim
was accepted.  Subsequently, basis of
octroi was changed to ad-valorem and
the Corporation demanded octroi @ 19,
from 1.4.1983. This has been contested
by ONGC.

(d) The amount demanded by the
Bombay Municipal Corporation from
1.4 1983 to 31.3.1986 at 1% ad- valorem
works to Rs. 4,65 crores.

Inferior Quality of Rice Supplied to
Kerala

2117. SHRI K. MOHANDAS : Wiil
the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) whether he has received any comp-
laints from Kerala Government about the
inferior quality of rice supplied by Food
Corporation of India; and

‘ {b)
regard ?

if so, the action taken in this
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THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI GHULAM NABI
AZAD) : (a) and (b). No such complaint
has been received this year. Only accept-
able quality of rice is supplied to Kerala.

Consumption and Requirement of
Electricity in Mabarashtra

2118. SHRI VIJAY N, PATIL : Will
the Minister of ENERGY bc pleased to
state

(a) the consumption of clectricily in
Maharashira in Units;

(b) the requirement of electricity in
Mazharashtra;

(c) the total electricity generated in
Maharashtra in 1985-86; and

(d) the quantum of clectricity supplicd
to rural area for irrigation purposes this
year ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF POWER IN THE

MINISTRY OF ENERGY (SHRIMATI
SUSHILA ROHTAGD (a) and (b).
The energy requiremcnt in Maharashira

during 1985-86 was 22897 MU which
was fully mect,

(¢) The total encrgy generation in
Mabarashtra during 1985-86 was 26595
MU.

(d) According to MSEB, 3671 MU of

energy was supplicd to Agricultural consu-
mers during 1985-86.

Waiting List of LPG Connections in
Andbra Pradosh

2119. SHRI T. BALA GOUD : Will
the Minister of PETROLEUM AND
NATURAL GAS be picascd to state :

(a) the number of applications in the
waiting list for L.P.G. connections in

Andhra Pradesl in the backward areas tii
datc,
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(b) by what time these applicants will
be provided with connection; and

(c) the number of gas agencies given
licence in Andhra Pradesh ?

THE MINISTER OF STATE OF THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI BRAHMA
DUTT) : (a) As on 1.10.86 1here were
about 39000 persons on the waiting list
for LPG conpections in Andhra Pradesh,
ircludirg the buckward areas.

(b) Enrolment and release of New
LTG concctions in the country is a counti-
nuous process and is made under the annual
enrolment programme of the Qi) Industry,
being  determined by augmentation in
availability of LPG, Bottling capacity,
transportation arrangements and other in-
frastructure.

(c) At present there are 289 LpG
distributorships operatirg  in  Andhra
Pradcsh.

Food Production in States and its
Storage

21206. SHRI PIYUS TIRAKY : Wiil
the Minister of FOOD AND  CIviL
SUPPLIES be plcased to state :

(a) the names of States/Union terri-
tories which are (i) self-sufficient in food
production, (ii) surplus in food production,
and (iii) deficit in food Production;

(b)  whether there is any pian to have
food storage godowns/cold
every block of the country lo minimise
transportation  cost/distribution cost and
damage of feod articles; ang

storage in

(c) if so, details of the plan ?

THE MINISTER OF STATE IN THE
MIMISTRY OF FOOD AND ClvIL
SUPPLIES (SHRI GHULAM NABI
AZAD): (a) Self-sufficiency in foodgrains
depends 10 2 large extent on bormal rainfal}
and weather conditions which varty from
year o year. On the basis of available
data, it is not possibel (o classify the St
as sclf-sufficient, surplus or deficit in
production.

idles

food
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(b) and (¢). The Food Corporation
of India holds buffer/operational stocks of
foodgrains at a large number of nodal
points which are located at district/taluka
headquarters and other places. The selec-
tion of the nodal Points is made by the
Corporation keeping in view its nceds and
operational considerations. The resfonsi-
bility of lifting the foodgrains stock from
the Corporation’s godowns, its subsequent
storage and distribution is that of the State
Goverrments. The Central Governiment
has, therefore, no proposal to have food-
grain storage/cold storage in every block
of the country.

Setting up or Optic Fibre Project by
Hindustan Cables Limited

2121. SHRI SANAT KUMAR
MANDAL :  Will the Minister of INDUS-
TRY be pleascd to state :

(a) whecther Government have taken
a decision regarding location of optic fibre
cables and systems project of Hindustan
Cables Limited; and

(b) if so, detiils thereof ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF PUBLIC ENTER-
PRISES IN THE MINISTRY OF INDUS-
TRY (PROF. K. K. TEWARY) : (a) and
(b). The project would be located in
District Allahabad (U.P.).

[Translation)

Financial Assistance to Small and
Cottage Industries

2122. SHRI KAMLA PRASAD
RAWAT : Will the Minister of INDUSTRY
be pleased to state :

(a) whether Government propose (o
provide financial assistance through Re-
serve Bank of India for running small and
cottage industries;

(b) if so,
regard; and

Government’s policy in this

(c) if not, the reasons therefor ?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL
DEVELOPMENT IN THE MINISTRY OF
INDUSTRY (SHRI M. ARUNACHALAM):
(a) to (c). The Reserve Bank as the Central
Bank of the country whils not extending
financial assistance directly ensures that
institutional credit is made available through
primary lenders namely the Commercial
banks, Cooperative Banks, Regional Rural
Banks and the network of State Financial
Corporations, etc. to the small and cottuge
industries. The Reserve Bank of India has
been issuing guidelines to commercial banks
for adequte flow of funds to the small and
cottage industries.

The Small Industries Development Fund
(SIDF), set up in the Industrial Develop-
ment Bank of India (IDBI) in May 1986,
and the Natianal Bank for Agriculture and
Rural Devclopment (NABARD) provides
refinance assistance for development, expan-
sion, diversification, modernisation and
rebabilitation of smull scale industries, and
artisans, cottage and village industries and
tiny sector units in rural areas through the
retwork of State Financial Corporations,
State Industrial Development Corporations,
Commercial Banks, Cooperative Banks and
Regional Rural Banks. SIDF also provides
financial assistance through the National
Small lndustries Corporation (NSIC) to
cover supplies of wmachinery to small and
tiny units and to small Industries Develop-
ment Corporations for setting up industrial
estates for small scale units.

Further, the Government sanctions
funds for implementation of programmes
of the Khadi and Village Industries Com-
mission (KVIC), which is responsible for
promotion and development of khadi and
village industries through budgetary sources
under plans. Thus Government is already
implementing comprehensive measures for
financial assistance to the small and village
industrics.

Procurement of Paddy in Uttar Pradesh

2123. SHRI R. P. SUMAN: Will
the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :

(a) the target fixed for the production
of paddy during the current year in Uttar
Pradesh and the production expected;
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(b) whether Goveroment has decided
to increase the number of procurement
centres for paddy in various districts in that
State to ensure the direct procurement of
paddy from the farmers and to save them
from middlemen, and

(¢) if so, the details thereof and if not,
the reasons therefor 7.

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI GHULAM NABI
AZAD) : (a) The production of paddy in
Uttar Pradesh, during the crop Yyear
1985-86, was 122.97 lakh tonnes. Final
estimates of production, for the crop year
1986-87, are not yet duc from the State
Government,

(b) The U.P. Government has decided
to open 886 paddy purchase centres during
the cucrent Kharif marketing year against
878 opened last year.

(c) Paddy purchases are being made by
s agencics in the Statc and the number of
purchase centres allocated to cach agency is
as under :

NOVEMBER 18, 1986

No. of Centres

Current Last

Year Year
(86-87) (85-86)

Sl.  Atgencies
No.

1. Uttar Pradesh Coope-

rative Federation 561 560
2. State Food

Corporation 115 100
3. Uttar Pradesh Agro-

Industrial Corpn. 94 100
4. Food Corponration of

India 100 100
5. Mandaliya Vikas

Nigam 16 18

Total : 886 878
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[English}
Memorandum Against I.D.P.L.

2124, SHRI HANNAN MOLLAH :
Will the Minister of INDUSTRY be pleased
to state :

(a) whether the Prime Minister has
received any Memorandum from the Fede-
ration of Medical and Sales Representatives
Association . of India making certain
allegations against the management of the
Indian Drugs and Pharmaceutical Limited;

{b) whether Government have enquired
into those allegations;

(c) if so, the outcome thercof; and

(d) the steps Government have taken or
propose to take in this regard ?

THE MINISTER OF STATE IN THE
DEPARTMENT OF CHEMICALS AND
PETROCHEMICALS IN THE MINISTRY
OF INDUSTRY (SHRI R. K. JAI-
CHANDRA SINGH) : (a} Yes, Sir.

(b) Yes, Sir.

(¢) and (d). Government have obtained
arcport from the management of 1.D.P.L.
The Association have, through some
Medical Representives of TDPL filed a writ
petition in the Delhi High Court challeng-
ing the promotion policy of the Company.
Suitable action if considered nccessary will
be taken by the Government bascd on
its findings in the light of the report receiv-
ed from the company and the decision of
the High Court.

Retail Price of Coal in Delhi

2126. SHRI SYED SHAHABUDDIN :
Will the Minister of ENERGY be pleased
to state .

(a) the retail price of coal in Union
Territory of Delhi as on 31 January in the
preceding three years;

(b) the mine-head price
Bengal on those dates;

in Bihar/
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(c) the break-up of the mark-up in
price from the mine-head to the user by
its various constituent elements; and

(d) whether the retail price has been

rising above the control price due to

fluctuation in availability ?

THE MINISTRY OF ENERGY (SHRI
VASANT SATHE) : (a) Soft coke which is
used as domestic fuel is sold through
retailers appointed by the Civil Supplies
Department in Delhi.  The retail price of
soft coke in the Union Territory of Dejhi
ason 1,1.1983,1 1,1984 and 1.1,1985 was
Rs. 517.35 per m.t., Rs, 554.10 per m.t.
and Rs. 592.44 per m.t. respectively.

(b) The mine head pricc in Bihar/
Bengal on these dates was Rs. 175.00 per
tonne. '

(c¢) The following are the details of
the mark-up in price from mine head to
the user by ifs various constituent elements
ason 20.3,1986 :

F.D R. Price Rs. 175.00
Royalty Rs. 7:43
Royalty Cess Rs. 0.37
Cesses Rs. 96.16
~ S.F. Duty Rs. 5.26
Rs. 284.22

Rly. Freight ;:-;6;;;—
"L.D.C.C. Rs. 0.75
Octroi Rs. 3.20
Interest on capital Rs. 0.10
Estb, Charges Rs. 2.50
Tota ‘R, 558.99
Local ST @ 3%, Rs. 16.77
G. Total Rs. 875.76
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Rs. 575.76 per

When sold by BCCL
' mit,

When sold by DSCSC Rs. 609.25 per
mt,

When sold by
Retailers Rs. 684.25 per

m.t.

(d) No, Sir.
LPG Agencies in Kerala

2127. SHRI MULLAPALLY RAMA.
CHANDRAN : Will the Minister of
PETROLEUM AND NATURAL GAS be
pleased to state : ‘

(g‘”) the number of agencies for LPG
functioning in Cannanore district, Kerala
as on 30 September, 1986;

(b) whether Government have any pro-
pcsal to  sanction more agencies in
Cannanore district; and

(c) if so, the places where these are
intended to be located ?

THE MINISTER OF STATE OF THRE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI BRAHMA DUTT):
(a) There were seven LPG distributorships
functioning in Cannanore District of Kerala
as on September 30, 1986.

(b) and (¢). The Oil Industry proposes
to create four more LPG distributorships
in Cannanore district of Kerala at the
following locations :

1. Mattanur
2. Kuthuparamba
3. Taliparamba
4. Kodiyeri
Production and Demand of Edlblg Oils

2128. SHRI MURLIDHAR MANE :
Will the Minister of FOOD AND CIVIL
SUPPLIES be pleased to state :
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(a) whether it is a fact (hat production
of edible oils in the country is not sufficient
to meet the demand; and

(b) if so, the total demand of edible
oils in the country and the ptqduction
during the last two years, year-wise ?

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHR1 GHULAM NABI
AZAD) : (a) Yes, Sir.

(b) The Sub-Group constituted by the
Department of Civil Supplies for Edible
Oils for the Seventh Five Year Plan had
assessed the demand for edible oils and,
based on target of production fixed by
Agriculture Ministry for oilseeds, the pro-
duction of edible oils during the last two
years as follow :

0Oil Year Demand Indigenous
(Nov.-Oct.) Production
(Qty. in lakh tornes)
1984.85 49.06 36.68
1985-86 51.15 38 88

There has been shortfall in  actual produc-
tiop of oilseeds during these years.

Second Posta) Delivery

2129. SHRI VAKKOM PURU-
SHOTHAMAN : Will the Minister of

COMMUNICATIONS be pleased to state :

(a) the number of cities in the country
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